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Filling up of vacancies in I.T.L. Bangalore

2926. SHRI H. HANUMANTHAPPA.
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) the number of vacancies arisen due to
retirement, resignation and death of
employees in I.T.I., Bangalore during the last
Ihree years; and

(b) the number of vacancies filled up so
far out of the vacancies mentioned at (a)
above?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI V. N. GADGIL): (a) The total number
of vacancies which arose im Indian
Telephone Industries Ltd., Bangalore, during
the last three financial years (1980-81, 1981-
82 and 1982-83) was 778.

(b) Out of the vacancies mentioned at (a)
above, 386 vacancies have been filled up so
far.

Absorption of surplus employees of ITI
Bangalore

2927. SHRI H. HANUMANTHAPPA:
Will the Minister of COMMUNICATIONS
be pleaded to state:

(a) the number of employees who have
become surplus in L.T.L, Bangalore, due
to change over in the manufacturing of
instruments; and

(b) what measures Government pro
pose to take to absorb these employees?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI V. N. GADGIL): (a) Nil.

(b) Does not arise.
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Gas based power station in Gujarat

2928 SHRI VITHAL BHAI MOTIRAM
PATEL: Will the Minister of ENERGY be
pleased to state:

(a) whether it fa a fact that Gujarat
Electricity Board has submitted a proposal to
the Central Electricity Authority for
installation of 3X130 Megawatt gas based
combined power station near Kawas in
Gujarat;

(b) it so. what are the details thereof; and

(c) what action the Central Government
have taken thereon?

THE MINISTER OF ENERGY (SHRI P.
SHIV SHANKAR): (a) to(c) The
Gujarat State Electricity Board has submitted
a proposal for installation of 3x130 MW
combined cycle package plant consisting of
3x83.8 MW gas turbines and 3x46 MW
Waste Heat Boilers and steam turbo-generator
sets, at Kawas near Surat. The scheme
envisages utilisation of off-shore gas from
Bombay High. Necessary inputs such as
availability of gas. environmental clearance,
etc. have to be tied up before the scheme can
be ap-pfaised for tech no-economic clearance
by the Central Electricity Authority.
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Profits by ONGC, 10C and Oil India

2931. SHRI R. R. MORARKA: Will the
Minister of ENERGY be pleased to state:

(a) the profits made by ONGC, 10C
and Oil India for the year 1982-83 (if
final figures are not available, provisional
figures may be given);

(b) what were the projections of profit for
the above companies for the same year; and

(c) what are the reasons for the variation,
if any?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PETROLEUM IN THE
MINISTRY OF ENERGY (SHRI GARGI
SHANKAR MISHRA): (a) to (c). The profits
after interest and tax by ONGC, I0C and Oil
India for the year 1982-8? arc as under:—

F1s. Grones)
o Avtunl anticipated
Yooriginally  profite (subject to Reao” o
estimated  audit snd henee voriapors
provisional)

ONGG . . . . . 6y 58 691+ 49 Improved aperting
104 . . . . . 11047 IRUTHEA results,

OIL . . . . - 68- 36 7588 J




